- CENTRAL ADMINISTRATIVE TRIBUNAL
- JAIPUR BENCH, JAIPUR

ORDERS OF THE BENCH

Date of Order: 03 ;04.2014 (;O’chkb 10\\«)
CP No. 22/2013 (OA No. 50/2012)

Mr. P.N. Jatti, counsel for petitioner.
Mr. R.B. Mathur, counsel for respondents.

Heard learned counsel for the parties.

C.P. is disposed of by a separate order on the separate.
sheets for the reasons recorded therein.
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‘34120131 35(2013, 36[2013, 37[2013 and'38[20:1 3,

- 2. Atulesh Jlndel Ch|ef Commlssqoner of Income Tax
Burldlng, ‘Statue Clrcle Jalpur ;

. T(By Advocate '.S_hri'.R‘.B;.Mv_ath'ur»ﬂ) R R

3.cp No. 19/2013 in- OA No 46/2012 G o
Vinod Kumar-Tailgr.S/o. Shri Nathuij{Lal"Tallor b
"aged about 30 years . 47:B Prate ar. Colonv N
;Gordhanjl Ka Well Mu

- VERsUs.

1. Sumit: Bose Secretary to the Government"o A
~v'_M|n|stry of F|nance Department of Revenue

'2;~:-'Atulesh J|ndeI -.Chlef Commlssmner of Income Tax
NCR Bqulng, Statue Clrcle Ja|pur
(By Advocaté Shri-R:B.Mathur:) .. o wos 0w Sl o n

:4 CpP NO. 20/2013 in OA No 57/2012 ,
iRamesh Kumar Sharma son of Shrl

Sharma

f(By Advocate Shn PN, Jatt| ).
 'VERSUS -, -

1 Sumlt Bose Secretary to the Government of

Delhl g AR _

"2:”:?Atulesh Jlndel Chlef Commlssmner of Income Tax ,' :
L NCR Buxldlng, Statue Clrcle Jalpur L o ‘

ir’ T

i (By Advocate;Shr'il R.B.Mathur,) - S




’ CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, L ' " 3

S 21/2013, 22/2013, 23/2013, 24/2013, 25/2013, | : ' ' '
5 26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

'34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

| 5.CPNo.21/2013 in OA N0.62/2012 y .;

© Dinesh Kumar Sen s/o Shri Paras Ram Sen, by cast Sen, aged
?b_out 33 years, Resident of Plot No.273,vishva Karma Colony,
aipur L - g

: | o - .....Applicant
(By Advocate Shri P.N.Jatti ) '

VERSUS

1. Sumit Bose, Secretary to the Government of India,
Ministry of .Finance, Department of Revenue, New

Delhi.
ﬂ_’ 2. Atulesh Jindel, Chief Commissioner of Income Tax ,
? NCR Building, Statue Circle, Jaipur - ?

: ;f ' T e Reépondeﬁts
(By Advocate Shri R.B.Mathur ) |

6. CPN0.22/2013'in OAN0.50/2012 -

jetendra Singh s/o Rawat Sirigh, By .cast Rao, a»g_éd abbu_t"f37H |

,years, r/o E-46, Mazdoor Nagar, Ajmer Road, Jaipur, - L
: e Applicant

(By Advocate Shri P.N.Jatti )

VERSUS

A 1. . Sumit Bose, Secretary to the Government of India,
~ Ministry. of Finance; Department ‘of Revenue, New{
".D'elh»i. o S N

2 Afu_leé,h »J'i;ndel,'.‘Chief‘ Comniissioner of Income Tax ,
NCR Building, Statue Circle, Jaipur - / .

(By Advdcéte 'Svhri"_""R.B'.Mat'hur )

2. CP No.23/2013 in OA N0.55/2012 .-
Umesh Chandra: Pal s/o Shri Banwari Lal Pal, by.cast Pal., aged |
'a'b'outA 33 years,‘r/o>'H.No.150, Rai Colony, .Hassan Pura-

C,Jaipur, - S Applicant

(By Advqcate Shri P.N.Jatti )




5 CP Nos. 17/2013,-18/2013, 19/2013, 20/2013, S P g

2172013, 22/2013, 23/2013, 24/2013, 25/2013,;
26/2013, 27/2013, 28/2013,'32/2013, 33/2013,
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013. .

" VERSUS

‘2

- 1. Sumit Bose, Secretary to the Government of India,

Ministry of Finance, Department .of Revenue New
Delhi. :

2. Atulesh Jindel, Chief: Comm|SS|oner of Income Tax
.. NCR Bu:ldlng, Statue Clrcle Jaipur

: - S ....'.'..Respondents
(By Advocate Shri RF:B.Mathur’j) :

e _

8. CP No.24 2013 in OA No0.53/2012 .
Anil Sharma s/o Shri Shyam Sunder Sharma, by cast Sharma,

aged about 25° years , Village and post Jahota, Teh. Amer,
Jaipur ,

(By Advocate Shr: P N. Jattl ) |
-
. VERSUS

1. Sumit Bose, Secretary to the Government of India, .

Mlnlstry of Finance, \Department of Revenue, New
Delhi. | ;

2. .Atulesh Jln'c':‘lel Chief Commlssmner of Income Tax ,

NCR Building, Statue C:rcle Jaipur

- S Res'ponde‘nts

(By Advocate Shri R.B.Mathur ). ) o
i

9. CP No0.25/2013 in OA No. 6412012

. Bhagchand Gothwal s/o Shri Ram Dhan’ Gothwal by cast

Gothwal, - aged about 29 years , /o Village Esharwala, Via
Morija, Jaipur

. e e Appllcant
(By -Advocate Shri P.N.Jatti ) :

i
|

VERSUS

....... Applicant




i' CPNos. 17/2013, 18/2013, 19/2013, 20/2013, o ' 5
" 21/2013, 22/2013, 23/2013, 24/2013, 25/2013, " a -

. 26/2013, 27/2013, 28/2013,-32/2013, 33/2013,

34/2013, 35/2013, 36/20 2013 and 38

1. .Sumit Bose, Secretary to the Government of India,

Ministry of Finance, Department of Revenue, New
Delhi. . _. .

2. Atulesh Jindel Chlef Commlssmner of Income Tax .
" NCR Bundrng, Statue Circle, Jaipur :

]
N U g Respondents
; -~ (By Advocate Shri F_;{‘.-B.Mathur) '
: f 10 CP-N0.26 2013 in OA No.52/2012 '
4 ~Sarvan Kumar s/o Madan Lal, by cast Harijan, aged about .34

- years, r/o Hari Marg, Raigar Basti, Malviya Nagar, Jaipur -
o L Apphcant .
4By Advocate 'Shri P.N.Jatti_ ) , :

¢ | |  VERSUS

K)

1. Sumit Bose, Secretary to the Government of Indla,
Ministry of Flnance Department of Revenue, New
Delhi.

2. Atulesh 'Jl"ridel Chref Commissioner of Income Tax R
NCR Building, Statue Clrcle Jaipur :

o ‘...;....Respondents
(By Advocate Sh'ri_ R.B.Mathur ) |

~ "
~ 11. CP No. 27/2013 in_OA No. 5_L2012
Leelam Chand s/o Tulsa Ram, by cast Maghwal, aged about

24 years, /o H.N0.95, Yasoda Path, Shyam Nagar, Jaipur
R, Apphcant

(By Advocate Shri P.N.Jatti )
VERSUS

1. Sumit Bose, Secretary to the. Government of Indla,
Ministry of Fmance Department of Revenue, New

Delhi.

2. Atulesh Jindel, Chief,Commissi_Oner of Income Tax ,
NCR Building, Statue Circle, Jaipur

Respondents



LR O

i CP Nos, 17/2013, 18/2013, 19/2013, 2072013, :
21/2013, 22/2013 23/2013 24/2013 25/2013, . ‘ ' 6

26/2013 27/2013 28/2013 32/2013 33/2013 L
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013;'

(By Advocate Shri R.B.Mathur )

12. CP No0.28/2013 in OA No. 67/2012 :
Mukesh Kumar s/o Shyam Lal, by cast Dhanka, aged about 37

Jaipur

years r/o A-6, ShIV Nagar, Near Sophla School Ghat gate,

. N Applicant
(By Advocate Shri P.N.Jatti ) e

VERSUS

1. Sumit Bose Secretary to the Government of India,
Ministry .of Finance, Department of Revenue, New
Delhi. . Lo : . o

B l 'i.' . ’ b

2. Atulesh Jindel, Chief Commlssmner of. Income Tax ,

NCR Bundlng, Statue Clrcle Jaipur :

, A A e Respondents
(By Advocate Shri R.B.Mathuﬁ)

13. CP No. 32[2013 in OA No. 571[2011

(1) Rajendra Kumar s/o Shri Ram Lal, aged around 40 years, .
- resident of S-5, Ganpat| Nagar, Jalpur

(2) Uttram Kumar son of late Shrl Klshan LaI age around 32

years, resident of 542, Ajmeri Gate ‘Inhdra Bazar Jaipur

(3) Om Prakash Morya son of Shri ArJun Lal, age around'°33

years, resident of Nangal RaJawatan Tehsil and Distt. Dausa
(Rajasthan) | :

(4) Surendra Parmar son of Shri Ghanshyam Parmar, age
around 32 years resident of 42| Shiv N-agar, Ghat gate, Jaipur

(5) Vikas Sharma son of Shri Babu ‘Lal Sharma age: around 24

-yrs., resident of A-4, Deepak Colony, Sheopur, Sanganer,Dlstt

Jaipur.

(6) Ravi Sharma son of Shrl Gopal Lal Sharma age around 23
years, resident of 11, Govind Nagar Agra Road, Jaipur




7 CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, _ , SR R
¢ 21/2013, 22/2013, 23/2013, 24/2013, 25/2013, ' L

| 26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

J.  34/2013, 35/2013, 36/2013, 37/2013 and 38/2013. 7

- (7) Lal Chand Biloniya son of Shri Dhanna Lal, 3Aage around329
! years, resident of 74, Kalyan Nagdr Rampura Road, Sanganer,
Jaipur

-

(8) Rupesh-Verma Son of Shr| D|I|p Singh Verma, age around
25 years, resident of 4/116, Malviya Nagar, Jaipur. ;

N (9) Rohit Naruka son of Shri Rajendra Singh Naruka, age
around 21 years, Resident of 750-751, Sanjay Nagar DCM,
\ AJmer Road, Jaipur

(10) Usha Devi d/o Ram Charan age around 36 years, residént
of Badia Basti,Station Road, Jaipur.

(11) Prashant Saxéna son of Shri G.P.Saxena, age arou‘nd'izjsw
years, resident of 4337, ‘Saxena Sadan, Nahargarh Road,
Purani Basti, Jaipur. o -

.‘(12) Naveen Kumar Verma sonlof Shri Jai Raj Verma, eige
around 24 years, resident of 419, Kamla Nehru Nagar, Jaipur

(13) Kanahaiya Lal Sharma son of 'Prahalad Rai,.age-around 126 "
~ years, resident of 249, Mohalla Purohitan, Amber, Jaipur

(14) Umesh Sharma son of Shri Purushottam Sharma,-ége
~around 30 years, resident of 2B73, Behind PNT quartrers,

Vishwakarma Colony, Jaipur. |
L e Applicants

(By Advocate Shri Amit Mathur )

v VERSUS : "

1. Sumit Bose, Secretary, Ministry of Finance, Department |
of Revenue, North Block, New Delhi.

2. Dr. Poonam Kishore Saxena, Chairperson, Central Board of
Direct Taxes, Ministry of Finance, Department: of Revenue,.

North Block, New Delhi.

3. Atulesh Jindal, Chlef Commissiner of Income Tax, N.C.R.
Building, Statue Circle, Jaipur.

. ...'.....Respondent;s;
(By Advocate Shri R.B.Mathur ) .

14. CP No.33/2013 in OA No.557/2011




)
£

f
;

|
/

CP Nos, 17/2013, 18/2013, 19/2013 20/2013,

21/2013, 22/2013, 23/2013, 24/2013, 25/2013, o - 8

26/2013 27/2013 28/2013 32/2013 33/2013 . .
34/2013,.35/2013, 36/2013, 37/2013 and 38/2013 '

(1) Mahaveer Singh Gehlot s/o Shri R.C.S. Gehlot, aged about_

33 years, r/o Village Pokarsakabas Sirsali, Chomu Jalpur
presently workmg in the Income Tax Department Jalpur

(2) Jyoti Nama (RaJorla) d/o R L.Rajoria, age about 30 years;
r/o Plot No.13, Ranjeet Nagar, Dadabari, Sangarner, Jaipur.
Presently worklng in the Income Tax department Jaipur. -

(3) Hajari Lal Sharma s/o S.L. Sharma, age around 24 years,

R/o Village and Post Neemla, tehsil Rajgarh, Alwar.. Presently'

workihg in the Income Tax Depatment Jaipur.

(4) Kapll Kumar Sharma S/o Shrl A B.Sharma, Age around 31 |

years, Resident of D-277, lPrem Nagar, Jhotwara, Jaipur
presently worklng in the Income Tax Department Jalpur

,,(5) ‘Sachin Kumar Sharma S/o Late R C.Sharma, Age around"

29 years, re5|dent of A-239, Madhav Nagar, Opp. Durgapura,
Jaipur. Presently working -in | the Income Tax Department,
Jaipur. .. 1[ ; .

(6) Vasim Akram s/o Shakil Ahmed age around 23 years,
Resident of D-60; Jalupura, Shastn Nagar, Jaipur, presently'
working in the' Income Tax Department Jalpur .

(7) Irshad Ali s/o Shri Shokat AII, Age around 25 years r/o A-

154, Sector 8, Vidyadhar Nagar,, Jalpur, presently workmg in
Income Tax Department Jalpur

(8) Shallendra Gujrati s/o.Shri RaJendra GUJratl age about 35

years, resident of 19/220, Gandh| Nagar, Jaipur. Presently

worklng in Income Tax Department Jaipur.

(9) Shriram Choudhry S/o Shri IRam Ra| Choudhry, age around
23 years, resident of Village Sanwalia, Chaksu, Jaipur.
Presently worklng in the Income Tax Department Jalpur

- (10) Surya Prakash s/o Shr| Om Prakash age around 25

years, Resident ‘of 35- 36, Subhash Marg, “C- Scheme, Jalpur
Presently worklng in the Income Tax Department, Jaipur.

(11) Jatin RaJorla s/o Shrl RanJan RaJorla, age around 25
years, resident: of 4180, Nahargarh Road, Jaipur, presently
workmg |n the Income Tax Department Ja|pur

'(12) Kedar MaI Burdak s/o Shr| G R. Burdak age ‘around:33.

years, resrdent of Junsrya PO Etawa - Jaipur, presently

‘workmg in the Income Tax Department Jalpur
: T Appllcants

" (By: Advocate Shrn Amit Matfwr j

i
)
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|
|
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M-

~CP Nos. 17/2013, 18/2013, 15/2013, 20/2013, 9
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, '

26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

* VERSUS
1. Sumit Bose, Secretary, Ministry of Finance, Department
of Revenue, North Block, New Delhi.

2. Dr. Poonam Kishore Saxena, Chairperson, Central Board of
Direct Taxes, Ministry of Finance, Department of Revenue,
North Block, New Delhi.

3. AiUlesh Jindal, Chief Commissiner of Income Tax, N.C.R.
Building, Statue Circle, Jaipur.

....... .Respondents
(By Advocate Shri R.B.Mathur ) .

® 15, CP N0.34/2013 OA No.554/2011

(1) Krishna Agrawal d/o Late M.P.Mcdi, age around 39 yeérs,
resident of 710, Lashkari Bhawan, Sangneri Gate, Jaipur,
presently working in the Income Tax Department, Jaipur.

(2) Parween Jarwal son of B.S.Jarwal, age around 30 years,
resident of 132, Avadhpuri II, Mahesh Nagar, Jaipur. Presently
working in the Income Tax Department, Jaipur :

(3) Vishnu Pareek Son of Shri Ram Babu Pareek, age around
23 years , resident of 58, Printer Nagar, Sita Bari, Tonk Road,
Jaipur, presently working in the Income Tax Department,

Jaipur. ' S

(4) Dilip Kumar Sharma son of Shri Lakhmi Kant Sharma, age
around 31 vyears, resident of 286/29, Phase-I, Dayanand
Nagar, Baiji Ki Kothi, Jhalana Dung, Jaipur. Presently working
in the Income Tax Department, Jaipur. L .
(5) Pankaj Kumar son of Devendra Kumar , age around:23
years, resident of 210, Shubham Vihar, Agra Road, Jaipur.
Presently working in the Income Tax Department, Jaipur.

(6) Neeraj Kumar son of Shri Om Prakash, age around 25
years, resident of 60, Hari Marg, Tonk Road, Jaipur. Presently
working in the Income Tax Department, Jaipur.

.(7) Surendra Pal son of Shri Mlj.r\na.Lal,age around 26 years,
Resident of 1/19, Topkhana Ka Rasta, Indra Bazar, Jaipur.
Presently working in the Income Tax Department, Jaipur. -




CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, ' .10
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, . ' o ' ;
26/2013, 27/2013, 28/2013, 32/2013, 33/2013, ‘
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

(8) Suresh Kumai'ff'; Son of ‘;Shril"‘N.,L.Verma, age -arouhdl:37'
years, rersident of E-265-C, Lal Kothi Yojna, Jaipur, Presently
working in the Incqme Tax Department, Jaipur

(9) Rahul Bairwa son of Shri M.L.Bairwa, age around 25 years;
resident of 204-A, Bhagwati Nagar, Kartarpura, Jaipfur,
presently working. in the Income Tax Department, Jaipur.

(10) Arjun Lal Verma son of Shri Gopi Ram, age around:26
years, resident of Village-and: Post Sirsi, Ward No.12, Jaipur,

<

- presently werking in the Income Tax Department, Jaipur.

(11) :Rakesh Kumar ‘Sharmé son of Shri N.L.Sharma, agé
around 25 years, resident of Village Badi ki Dhani, Muhapa,

Sanganer, Jaipur | C

{12) Tarun Jain son of Shri Vimal Kumar Jain, age around 21
years, residentof 6/A, Panchwati Colony, Block-C, Sanganer,
Jaipur. CL IR o
- ‘ t.....Applicants
| :

(By Advocate Shri Amit Mathurg)

. VERSUS

1. Sumit Bose, Secretary,A Mi.ni‘st'ry‘ of Finance, D'epar_tm:eht
of Revenue, North Block, New Delhi. :

2. Dr. Poonam Kishore Saxena, Chairperson, Central Bo’arcj of
- Direct Taxes, Ministry of Finance, Department of Revenye,
North Block, New Delhi. i

3. Atulesh Jin'dal._;;;Chief Comr@nissmer of Income Tax, N.C.R.
Building, Statue Ci.lféle, Jaipur. - .

O ;-Résp'on!d'eri_its
(By Advocate Shri R.B.Mathur ). . .

16. CP No.35/2013 in OA No.558/2011 | o
(1) Chandra Shekhar Sharma son:of N.K.Sharma, age around
41 years, resident of C-234, Mahesh Nagar , Jaipur,” preseptly
working in the Income Tax Department, Jaipur o

(2) .Dinesh Chand son of Shri Lal Chand, vag%é around 28 _years, - B

resident of P.No.1, GirdharjMVih-ar;-f-Ajmer Fgoac_i,{_Jaipqr-3020,615~.
Presently working in the Income Tax bBepartment, Jalpqr.~

)
t

-t




&

CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, i R § |

- 21/2013, 22/2013, 23/2013, 24/2013, 25/2013,

26/2013, 27/2013, 28/2013, 32/2013, 33/2013,
-34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

(3) Avon Meena son of N.L.Meena, age around 30 years,
resident of KhaJaIpur Chaksu, Jalpur,presently working in the
Income Tax Department Jaipur. - ,,

" (4) Yogendra Kumar Sharma son .of R.P.Sharma, age aro'u;nd«..

24 years, resident of 53B-4, Kailash Puri, Amber Road, Jaipur ,
presently working in the Income Tax department, Jaipur. .

(5) Ramesh Saini son of Shri B.L.Saini, age around 25 years,
resident of 3/330, Malviya Nagar, Jaipur , presently worklng in
the Income Tax Department Jaipur.

(6) 'Ifarun Jain son of Shri V.K.Jain, age around 21 Years,
Resident of 6A, Panchwati Colony, Sanganer, Jaipur, presently
working in the Income Tax Department, Jaipur ;

{7) Ashok Kuma'r"»Saini, son of ,Iate Shri J.P.Saini, age around
25 years, resident of Opp. Manish School, Harmada, Jaipur,
presently working'{{jn the Income Tax Department, Jaipur. '

(8) Bajrang lal Meena son of Shri H.P.Meena, Age around 33

years, resident of F-36, Mahesh 'Marg, Jaipur, presently
working in the Income Tax Department Jaipur. '

(9) Deepak Sain, son of Shri Ishwar Lal Sain, age around 23
years, resident of 155, Triveni Nagar,Palari Meena, Jaiplr.
Presently working in the Income Tax Department, Jaipur.

(10) Rakesh Kumar Dixit son of late Shri O.M.Dixit, age
around 37 years, Resident of Ward No.22, Madhuban Colony,
Bandi Kui, Dausa. Presently working in the. Income Tax

Department, Jaipur. P, e ‘

(11) Amit Prasad Sain, son of Shri Rajendra Prasad Sain, age

around 27 years, resrdent of B-24, Sonath Vihar, Karni Palace

Road, Vaishali Nagar, Jaipur, presently working in the Income
Tax Department Jalpur

(12) Pradeep Salnl son of Shri Mahendra Saini, age around

25 years, resident of 36, Bhagat Vatika, Civil Lines, Jaipur.
....... Applicants

'v

(By Advocate Shri Amit Mathur )
VERSUS

1. Sumit Bose, Secretary, Ministry of Finance, . Department -
of Revenue, North Block, New Delhi. .




CP Nos. 17/2013 18/2013, 19/2013 20/2013,

21/2013, 22/2013, 23/2013, 24/2013, 25/2013, - N

26/2013 27/2013 28/2013 32/2013 33/2013 ' i
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013. ° ) g ?

2. Dr. Poonam Klshore Saxena, Chalrperson Central Board of

Direct Taxes Ministry of Flnance Departrient of Revenue,
North Block, New Delhl |

3. Atulesh Jlndal Chlef Commlssmer of Income Tax N. C R.
Building, Statue Clrcle Jaipur., :

o ' R .Respondents
(By Advocate Shri R.B.Mathur )’ ~ . A
|

17 CP No 36/2013 in OA No. 547/2011

(1) Manoj Kumar son of R.K. Choudhry, age around 31 years :
' resident of 13/278 MaIVIya Nagar, Jaipur-302015. Presently

worklng in the Income Tax Department Jalpur

(2) Murlldhar Son of Shn Ram LaI age around 25 years
resident of F-278, 'Lal Kothi Scheme Jaipur, presently working

in the Income Tax Department Jaupur

(3) Mahaveer Das Balragl son of Shr| K.D. Balragl age around ‘
32 years, resident of 9, Krlshnapurl Near Model Town,. -

Jagatpur Road, Jaipur, prersently worklng in the Income Tax
Department, Jalpur g

(4) Surendra Godiwal, son of Shrl Ramesh Godlwal age
around 25 years, reSIdent of C-112, Sector 9, Pratap Nagar,
Jaipur, presently worklng in the Income Tax Departmeht

Jaipur.

(5) Ram Datt Dixit son of Shri ShIV Datt Dixit, age around 31 )
years, resident of Vatika, Sanganer, Jaipur. - Presently workmg ‘

in the Income Tax Department Jalpur

(6) Devendra Slngh Jadu son of Shri . Madan Slngh age

around 34 years, resident of B- 5, Govind Nagar (East), Amber
Road ~Jaipur, presently worklng in the Income Tax
Department Jalpur

(7) Subhash Chand Sharma, son of ShnRPSharma, age‘"

around 39 years, resndent of Brahmpurl Ki GaI| Chomu, Jaipur,

‘presently working in the Income ﬂ'ax Department, Jalpur

(8) Suresh Kumar son of Shri | Sohan Slngh age. around 27 :

years, reSIdent of 38, Sh|v Nagar, Ghat Gate, Jaipur -,

‘presently: worklng in the Income Tax Department, Jalpur

{9) Amar Slngh Son of Shn Chunm Lal, age around 41 years

resident of 38, Shiv Shankar Colony, behmd Sophia School

S




§ P Nos. 17/2013, 18/2013, 19/2013, 20/2013, . .13
.- § § 21/2013, 22/2013, 23/2013, 24/2013, 25/2013, ’ Y
f{ 26/2013,27/2013, 28/2013, 32/2013, 33/2013,

~ years, resident of II/118, I.T.Colony, Jaipur. Presently

34/2013, 35/2013, 36/2013, 37/2013 and 38/2013..

Jaipur, presently working in the Income Tax Department,
Jaipur. -' '

(10) Narpat Singh,son of Shri Ashok Singh, age around 27
working in the Income Tax Department, Jaipur.

(11) Satya Narayan Sharma son of late Shri R.P.Sharma, age
around 35 years, resident of 11, Govind Nagar, Agra Road,
Jaipur. Presently working in the Income Tax ~Department
Jaipur,

(12) Tinku Golecha, son of late Shri Balchand, age around 27
years, resident of 6, Nahri Ka Naka, Chandpole Bazar, Jaipur,
presently working in the Income Tax Department, Jaipur.

(13) Ajay Kumar Muhar son Shri Shyam Lal, age around:39
years, resident of. A-6, Shiv Nagar, Ghat ‘Gate, Jaipur,
presently working in.the Income Tax Department Jaipur

(14) Rajendra Kumar Nakwal son Shrl Nath Ram Nakwal age
around 25 vyears, reSIdent of 407, Purani Basti, Chandpole,
Jaipur, presently workmg in the Income Tax Department
Jaipur. :

(15) Yogesh Sam son of Shri Ram Lal Sain, age around 29 :
years, resident of 1364, Parshava Nath Nagar, Near Cheel Gadi ... .. ..
Restaurent, Sanganer,Jaipur , presently working |n the Income

Tax Department, Jalpur 4 :

(16) Dushyant Sain son of shri Ram LaI Sain, age around" 32
years, Resident of 1364, Parshava Nath Nagar, Near Cheel -
~Gadl Restaurant, Jaipur . Presently working in the Income Tax

. 'Department Jalpur
_ aeees Appllcants

(By Advocate Shri Amit Mathur )

VERSUS

1. Sumit Bose, Secretary, Ministry of Finance, Department
of Revenue, North Block, New Delhi. -

2. Dr. Poonam Kishore Saxena, Chairperson, Central Board of
Direct Taxes, Ministry of Finance, Department of Revenue,

North Block, New Delhl

3. Atulesh Jindal, Chief Commlssmer of Income Tax, N. C R.
Building, Statue Circle, Jaipur. A




CP Nos. 17/2013 18/2013, 19/2013, 20/2013 . ' 1
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, ' 2 4
26/2013 27/2013 28/2013, 32/2013, 33/2013,

34/2013, 35/2013, 36/2013,.37/2013 and 38/2013

- . ..Res ondents
(By Advocate Shri R.B.Mathur ) S P ':
, |

18. CP No.37/2013 in OA No. 5955/2011 |

(1) ‘Kailash Meena son of LC Meena, age around 40 years
resident of 153, Income Tax Colony, Jaipur, presently worklng
in the Income Tax Department Jaipur.

(2) Mayur Kumar son of R.K. Chaudhry, age around 27 years
resident of G-19, Sidharth Nagar, Nand Puri , Jaipur. Presently
| working in the Income Tax Department Jalpur

(3) Uttam Benewal son of Shri Lal Chand Benewal age

around 40 years, resident of D-37, Amritpuri, Ghat Gate,

- Jaipur, presently- workmg in. the Income Tax Department
Jaipur. , ‘ :

. (4) Rajkumar Benewal son of Shri G.D. Benewal age around
39 years, resident:of Shiv Shankar Colony, Behind Sophia

School,Jaipur, presently worklng in the Income Tax

Department Jaipur,

(5) Mahesh Atal son of Iate Shrl L.N.Atal, age around 32
years, resident of 3149, Ralgaron Ki Kothi, Ghat gate, Jaipur.
Presently working in the Income Tax Department, Jaipur.

(6) Ashok Kumar Sain .son of Shn Ram Klshore Saln, age

around 27 years, B-66, J.P. Colony, Sector-4, Vldyadhar Nagar, |

Jaipur - presently Workmg in the Income Tax Department,
Jalpur

(7) Heera Lal son of Shri Chitar Mal, age around 32 yea'rs,l
resident of 168, Nahri Ka Naka, Sikar House, Chandpole Bazar,
Jaipur, presently worklng in the' Income Tax Department
Jalpur : :

(8) Vasudev Sharma son of shrn S L.Sharma, age around 27
years; resident of Village Chandel Kalan Tehsil-Chaksu, Jaipur.
Prersently, working in the Income Tax Department, Jalpur

-J

(9) Rahul Kumar Pareek, son of Shn Prabhu Naraln Pareek

age around 25 years re5|dent of 54, Shivaji Nagar Shasrll

Nagar, Jaipur, - .presently worklng in the Income. Tax
Department Jaipur. ! .

(10) - Mahendra Slngh son of Shr| Malaram, age around 33 :

" years, rersident of Dudowali, ,Khetrr JhunJhunu Presently
working in the Income Tax Department Jaipur. :

J
"ﬁ




! CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, : ‘15
7§+ 21/2013, 22/2013, 23/2013, 24/2013, 25/2013, : i
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

K
h

(11) Surendra Kumar Pival, son of Shri Ré‘m Prasad, ége
around 27 years,  rersidentof G(G-29, Hasan Pura, -Jaipur,
presently working in the Income Tax Department, Jaipur.

(12) Mahaveer Singh son of Shri Kishore singh, ége around 29
years, resident of. Kathmana, Malpura, Tonk, presently working
in the Income Tax-Department, Jaipur. - .

F

(13) Nihal Chand Sharma son of Shri Radhey Shyam, age
around 32 years, resident of 36, Sita Ram Puri; Amber Road,
Jaipur. | ' : | . {
......Applicants

(By Advocate Shri Amit Mathur )

R g

VERSUS

€

1. Sumit Bose, Se;cfrjetary, Ministry?of Finance, Debartmént
of Revenue, North Block, New Delhi. Lo

2. Dr. Poonam Kishore Saxena, Chairperson, Central Board of
Direct Taxes, Ministry of Finance, Department of Revenue,
North Block, New Delhi. ' o

3. Atulesh Jindal, Chief Commissiner of Income Tax, NCR
Building, Statue Circle, Jaipur. : ?

: e Respondenfs-
(By Advocate Shri R.B.Mathur ) . . :
.
19. CP No.38/2013 in OA No0.556/2011 : ki

(1) Raj Singh son:of Shri Laxman Singh, age around 44 yeajérs,~- SRR

resident of 4 Ch 35, Shastri Nagar Housing Board, Jaipur

(2) Vinod Bihari%Sharma son of ‘Madan' Mohan Sharma, age
around 34 years, resident of Plot No.A-131, Mahesh Nagar,.
Jaipur-302015. .~ : L

(3) Gyan Chand Phulwaria son of Ram Dhan Phulvaria, aige
around 25 years, resident of 205 -A, Sri Kalyan.Nagar Phatgk,
Kartarpura, Jaipur. ’ a

(4) Naveen Gupta son of Shri J.P.Gupta, age around 26
years, resident of A-168, Tara Nagar, Jhotwara, Jaipur.

(5) Khushal Chand Kadela sdn of ShriNemi Chand ; age
around 25 years, re_:sident of 814, Shivaji Nagar, Jaipur.

o
|




- CP Nos. 17/2013, 18/2013, 19/2013, 2072013, ' | ' ' = v

' 21/2013, 22/2013, 23/2013, 24/2013, 25/2013, | . - S 16 -
26/2013, 27/2013, 28/2013, 32/2013, 33/2013, ' ° " ' A
34/2013, 35/2013, 36/2013. 37/2013 and 38/2013. : ‘ '

T Applicants
(By Advocate Shri .A:mi_t Mathur )‘- L .: ' : %\
VERSUS
1, Sumit Bose, Secretary, Minlstry of Finance Department
.of Revenue, North Block, New Delhl "

2. Dr Poonam Kishore Saxena Chairperson Central Board of

Direct Taxes Ministry of Flnance, Department of Revenue,
North Biock New Delhi. . : ‘

3. Atulesh Jindal Chief/ Commissmer of Income Tax, N.C.R.
Building, Statue Circle Jaipur

| .
I
1
)
I
|
|

f o T Respondents (%
(By Advocate Shri R.B.Mathur ) ' .

ORDER' | T

K}

All these Contempt Petitions have been ﬁled for the non
~compliance of . the  order of this Tribunai in . OA

No.47/2012(Kailash Chand Jat Vs UOI) and other connected )

“matters WhICh were decided by qrder dated 17.10.2012. Th,e *‘
notices were issued to the respondents. The res;pondents h'a:'ve- |
submitted the repIY"and enclosed' the‘compliance report dated
24/25™ March, 2011 at Annexure -R/1. No repIy by the,
respondents has been filed |n CP No. 32/2013 in OA

No. 571/2011 However, parties agreed that the. repiy
submitted in other connected contempt petltions be treated as

_ repiy in this contempt petition also




CP Nos. 17/2013, 18/2013,.19/2013, 20/2013,
21/2013, 22/2013, 23/2013, 24/2013, 25/2013,
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

2. Since all the contempt petitions have been filed for the non- -
compliance of the 6_;rder of the Tribﬁﬁal dated 17.10.12‘in OA
No.547/2011 andéot'he"r 'cohnected..-matters, ihérefore, with'tihe -
consent of the pérties, all these contempt petitions are befng
disposed off by a 'c.:o'mmon order. - For the sake df convenlence

the facts of Contempt Petition No.517/2013‘ in OA N0.47/2012

are being taken on record.

3. The learned.counsel for t'he'f; petitioners S/Shri P.‘Ii\I.Jatti and
< Amit Mathur subhiited that resp.,qncients have not;com'pli%e"d'
fully with the orders of the Hon’bié CAT. The learned couﬁf!:el--- .
for the petitionersgubmitted that Para 10 of the order is the

operative part which is quoted below:

“para 10 : Consequently, these OAs are disposed of in view of the
judgment rendered by the Division Bench of the CAT-Jodhpur Bench vide
its order dated 14.8.2012 and the judgment of the CAT-Jodhpur Bench

be treated as part of this judgment.” _ . S

-#4e further argued that the Jodhpur Bench vide its order dated
14,8.2012. in OA No.531/2011 and other connected matt¢ks~

ordered the following reliefs:- |
“(i) The impugned ordeigl_dated 31.5.2011} [A1] is quashed. :

(i) The respondents are directed to contifive making payment to the "
applicants @ 1/30" of the pay at the minimum of the time scale of the;
Group-D staff plus dearness allowance i.e.Rs.292 per day as basic pay- o
w.e.f. 1.7.2008 with all consequential benefits. 4 U
(iii) No modification. of the OM dated 12.9.2008 is warranted z:asw;ghe:!:w
legality of the OM has not been in challenge nor would the same :be
necessary for granting the reliefs (i) and (if). : : ;

(iv) No order as to the costs.”

4, A bare perusal of this order makes it clear that the

applicants before “ the Jodhpur -Bench - were allowed ﬁHe
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CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, - G 18 e

21/2013, 22/2013 23/2013, 24/2013 25/2013,
26/2013 27/2013 28/2013 32/2013 33/2013
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013

payment @1/30th of the pay at the mmlmum of the: tlme scale -

of Group -D staff plus DA i.e. Rs 292- per day as: baSIC pay

“w.e.f. 1.7.2008 with all consequentlal beneflts Whereas the- '

direction. The direction is contained in Para 10 ofg-’the Oréler‘[.'.z.'.,

» R

respondents in the present case have allowed the payment of

l

Rs.292 w.e.f. 162011 Thus if the compllance report-_;.

submitted by the respondents at :Annexure R/I is: accepted :

then there would be two sets of employees gettlng dlfferent-‘*-"'

pay though both sets of employees are similarly SItuated One
set of employees who agitate.d their grievances before CAT
Jodhpur Bench would be getting the daily wages of R5292 per
day w.e.f. 1.7.20’0_8 while the :(seconmd set .of.'em-ploye;es Who o
agltated their grlevance before CAT Jaipur Bench would beh’

getting the daily wages of Rs. 292 per day w.e.f. 1.6. 2011 e

5. The learned counsel for the petitioners further'?":submittei‘_d-»;

that Para 7 of the order dated 17.10.2012 in OA No.547/2011

i
11

and other connected matters is an observation and not a - °

(which has been: quoted ‘in Para 3 above of thlS orde,,r)

Therefore compllance report submltted by the respondentsl

[

should not be accepted and th‘e respondents be dlrected to'.f'f'

allow the appllcants dally wages @ Rs.292 per day W, ef_

'
[
1

1.7.2008. - ) |

6. The learned counsel for the | petltloners submltted that the-"'

order of the CAT Jodhpur-_Bench d_?ted ;_;14.98.20125 has be_'en
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CP Nos. 17/2013 18/2013, 19/2013, 20/2013,
21/2013, 22/2013, 23/2013, 24/2013, 25/2013,
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

_ ‘m‘atters.

b
P

31.5:2011 and dire
payment to the a
per day from the
: was paidto the ar

5 3
paid by the respOndents.

8. The Iearned counsel for the respondents further_;:"_;;‘:_l'

!

that there is no dlrectlons in Para 10 of the order .

dated 17.10. 2012

34/2013, 35/2013, 36[2013, 37/2013 and 38/2013.

Ll

T o—

e

’\_ .

'3—’

He submltted that CAT Ben

It only states that OAs are’ dlspose‘




B

“CP_Nos. 17/2013, 18/2013 19/2013 20/2013
21/2013, 22/2013, 23/2013, 24/2013, 25/2013,
26/2013 27/2013 28/2013 32/2013 33/2013,
34/2013, 35/2013, 36/2013,.37/2013 and 38/2013.

Bench has not gone into detalls of the merits of the *‘-ZfOFA'.;

mdependently and ‘it relied on the order dated 14 8. 2012F of

the CAT- Jodhpur Bench whlle quashing the lmpugned order
dated 31 5 2011, therefore, |t was necessary that the order of
CAT Jodhpur Bench dated 14.8.2012 be made a part of the'
order dated 17. 10 2012 of CAT - Jalpur Bench. There is' no‘
dlrectlons of CAT Ja|pur Bench to the respondents to pay dally;_ :

wages Rs.292 per day to the petltloners w.e.f, 1.7.2008. He_ |

further argued that even the prayer of the appllcants in OA |s

to pay Rs.292 per day w.e.f. 1:6.2011. Therefore, the

respondents have fully complied with the order dat?ed"

17.10.2012 passed in OA No.547/2011 and other connect:zed |

matters. Therefore, contempt  petitions be disn’jiSsed and

notices be discharged.

Mg,

9. Heard the learned counsels for the partles and perused th

documents on record

10. We have carefully perused the order passed b'y:'th'is ’hench

f

dated 17.10.2012 in OA No.547/2011 and other connected»

matters We are of the opinion that the dlrectlons of the

Tribunal to the 'i'*e“sp‘ondents are gi'ven, in Para 7. Pa»ra 7 of t'he.-:.

order is-quoted below:

~

and-the relief cla|med by ‘the apphcants so far as the rellef clalmed

- 31.5.2011 is concerned the

20

A

by the appllcants to quash and- set ¢ asnde the. lmpugned order dated Lo



CP Nos. 17/2013, 18/2013 "19/2013, 20/2013,
-21/2013, 22/2013, 23/2013 24/2013, 25/2013,

- 26/2013,. 27/2013 28/2013,32/2013, 33/2013
34/2013 35/2013 36/2013 '37/2013 and 38/2013.

order dated 31 5:11. Therefore,
respondents

wapplicants. »he:-;r

respondents were

lesser payment paid, ;_by the respondents.

l obedlence

is.:a

grievances before

. dally wages of Rs.

‘before C.A.T., Jaip

of Rs.292/- per day

Jodhpur Bench is fully applicable. as the D|V|S|on Be :
CAT-Jodhpur has already quashed- and set aside th' mpug

d

14,8.12 of the CAT-Jodhpur Bench, so far as the lmpugned ‘or
dated 31.5.11 ||s concerned, the same is quashed and-set"asid
|are dlrected to continue making payment -to?

applicants @ Rs 292 per day instead of Rs.164 per: day fror
date when lesser payment of Rs.164 per - day is “paid

applicants+are=also “entitled#to: ='arrea'.
payment paid by the respondents.”

From the readlng| of this Para it is clear that the,

order dated 31. '5-_1'1 was quashed and i;'set"-";asidté

+When lesser:-paynﬁéfﬁt of Rs.;,64/-- per day was - p"

applicants. The appllcants were also entltled toz;

11. In so far as contentlon of the learned counse

lleged - in the -

" situated and one"__s'et of employees who agitate

having considered the'orde

l

above batéh-”go




.CP Nos 17/2013 18/2013 19/2013 20/2013 ‘
21/2013, 22/2013, 23/2013} 24/2013, 25/2013, ST
-26/2013, 27/2013, 28/2013, 32/2013, 33/2013, ' ’

34/2013, 35Z2013: 36[2013, 37/2013 and 38/2013,

substance the argument of the learned counsels for-, th

appllcants is that the order passed by the respOndent

Annexure R/1 results in dlscrlmmatmg the appllcants sm_;

l

they are not treated on par with the other employees .'We

may observe that .th'is contention may be a ground for them 't'fo;_

get a rellef on par With that of the applicants before CAT,

gone ll’ltO is whether there is substantlal compllance or no

l

whether :there"'lsiéwillful dlsobedlence on the| par

13 ! .
v i

respondents. - Hence we are not .inclined to accept t

arguments of the learned counsels for the appllcants.

12. We are lncllned ‘to agree with the submussnon made by t

;thls ord

learned counsel for the respondents that Para 10 of;_

“ does ot glve any dll‘eCthI‘l to the respondents. ThejOAs were

dlsposed off in view of the order of CAT- Jodhpur Bench

Jodhpur Be'nch'-' g’herefore the Judgment of - CAT Jodhp'“

Bench was to be treated as part of the order dat'a

17.10.2012. =
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CP Nos. 17/2013,18/2013, 19/2013, 20/2013, . ’ 23

21/2013, 22/2013, 23/2013, 24/2013, 25/2013, -

26/2013, 27/2013, 28/2013,32/2013, 33/2013,
34/2013, 35[2013, 36[2013, 37/2013 and 38[2013

13. We have also perused the pleadmgs in orlglnal appllcatlon

of the petitioners under the relief: clause. Rellef clause 8.% is
quoted below : _ % o
“ It is further prayed that by a suitable writ/order or the direction: the‘"’"—r-“"'
respondents be directed to pay the arrears of the per day wages W|th
the rate of Rs.292/- per day with effect from 1.6.2011 and onwards
and the respondents also be directed to pay the arfears with effectf
from 1.6. 202011 " '

Thus the prayer -of the petitioners themselves was for the-
é

payment of arrears w.e.f. 1.6.2011.

: |
. 14, Therefore, we are of the view that the respondents have

substantially complled with the orders dated 17 10 2012<

passed in OA No.547/2011 and other connected matters of thIS.~ a

Tribunal and, therefore, no contempt is made out. . - - e

P

- 15. Hence, contempt petitions are dlsmlssed Notlces |ssu.ed:§_‘to. B
the respondents ‘are discharged. A copy of this order 'Ehe'

‘placed on the ﬁles of CP No. 18/2013 '19/2013, 20/20:2[3,
21/2013 22/2013 '.'23/2013, 24/2013, 25/2013, 26/2053 |
27/2013, 28/2013 32/2013, 33/2013 34/2013, 35/2013
36/2013 37/2013 and 38/2013.. However, it is made clear
that if the petltloners still have a grievance then they areiat-

hberty to- seek the redressal of their grievance before the'

appropriate forum. : : S : N

M. NAGARAJAN) - ANIL KUMAR)”
gUDICIAL MEMBER _ ADMINISTRATIVE MEMBER

Adm/
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